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IN THF. CENTRl\L 7\mUNI~TRl\TTVF. ':l:'RTBTlNA.L, JA.IPUR B"RNCB, Jl\TPTlR. 

Ram s ngh son of Shri Boclu C::ingh aged a'bout At; years, 

t of Bouse No. 311/41:1, Puskhar Roac:'l, Kotra, 7\jmer, 

ly posted as Driller Grade r, Office of Chie:F r'7orks 

, Colo Norkshop, Tr\Testern Railway, A.jmer • 

• • • • "1\pplicant. 

VF.RSTTS 

1. Shri V. n. Gupta, Genera 1 ~~anager, Western Rail way, 

Churc Gate, l''lum'bai • 

?. • ~hri B. R. 111oga, Chief Works l'~anager, Loco r'7or"kshop, 

Tl'7este Raihvay, "1\jmer. 

• ••• Responclents. 

None· resent for the applicant. 

rtr. R G. Gupta, Counsel for the respondents. 

CORA.JI'l 

Hon ''b e Hr. H .o. Gupta, l'~ember ( A.dministrative) 

Hon'b e l'tr. l''l.L. Chauhan, Jl'lem'ber (Juclicial) 

ORDER ( ORA.L) 

'T'his Contempt Petition has been file<'l :For allegec'l 

diso e<'lience of the order of the Tribunal c:'latec'l 17.8. ::>nn1_ 

pass din 0:1\ No. l_"7Qj07. 

?. • Based on the notices issuec:'l, the respon<'lent contemners 

have filed their reply. nuring the course of hearing, the 

for the responcl.ents sul)mi tteo that _the order 

of c:'lated 1_7.R.::>nnl has 1-)een complied "7ith as may 

'be order dated /.8.nc;.::>nn?., annexec1 with the 

at 7\nnexure R/l. Be further submits that in pursuance 

to said order, all payments have been made to the 

Tn the circumstances, this Ct> is Clismissec'l .• 

ees are discharged. 

I ~ 
(l-1:.0. GUPTA.) 

JIWl''lB ~R ( A. ) 


